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Complaints/representations received by NHRC

on police firing in Manipur

1964. SHRI BISWAIIT DAIMARY: Will the Minister of HOME AFFAIRS be
pleased to state:

{a) whether the National Human Rights Commission (NHRC) has received any
complaints/representations regarding the death of 9 persons by police firing in the
protest against three anti-tribal bills passed by the Manipur Assembly on 31st August,
2015;

{b) what action has NHRC taken on the said complaints/representations and

whether the matter was taken up with the State Government of Manipur;, and

{c) what 1s the response of the State Government of Manipur and the action

taken by them in the matter?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
{SHRI KIREN RIJIJU): (a) to (¢} The National Human Rights Commission {NHRC)
received a complaint dated 19.10.2015 from Executive Members of Autonomous District
Council, Churachandpur, Manipur regarding alleged killing of 9 persons in the firing
by Security Forces on 31.8.2015 on persons protesting the passing of three bills by
the Manipur Legislative Assembly. The members of Autonomous District Council,
Churachandpur, Manipur sought intervention of the NHRC for thorough investigation,

action against the erring personnel and compensation for the families of the deceased.

The NHRC on 20.10.2015 issued notice to the Chief Secretary and DGP, Manipur

calling for a factual report within two weeks.

The NHRC on 2422016 considered the reports received and directed to call
for report on status of Investigation of criminal cases registered and the Magisterial

enquiry if any, ordered. Reply is awaited
Incidents of acid attacks on women and girls

1965. SHRI NARESH GUIRAL: Will the Minister of HOME AFFAIRS be
pleased to state:

{a) whether incidents of acid attacks on women and girls are on the rise in the

country,

{b) the total number of such cases reported along with number of women/girls
died/injured, accused arrested and action taken against guilty separately, during each

of last three years and current vear, State/UT-wise;



